
Government of Punjab 
Department of Social Secu rity and Women & Child Developmen t 

(Social Security Branch) 
NOTIFICATION' 

FORM 28 

[Rule 2 1(3) and 22(4)1 

CERTIFICATE OF REGISTRATION 

(UNDER SECTION 41 OF THE JJ ACT) 

After perusal of lhe documents submitted as per Form 27, the registration 
granted Lo fo llov.-ing Children Homes vide No.ll/ 18/2012- 1 WC(2SS)/2357, dated 14tll 
Aug, 2012 1s renewed under Section 41(1) of the J u venile Ju s tice (Care and Protection of 

Children) Ac , 2015 with effect from 01 .01.2019 for a period of 5 years:-
Sr. No. --r-

-
Name of Ch ildren Home Capacity of Home 

Children Home (For Boys), Ram Colony Camp, 100 

Chandigarh Road, Hoshiarpur 
-

2 Children Home (For Girls), Gandhi Vanita Ashram, 100 

'apurthala Road, Jala ndh\tr 

3 Chtldr en llomc, Jnlnndhar Gandhi Vau ila Ashrurn, 50 

Kapurthala Road, Jalandha r. 
. 

4 Chtlclrcn Ilome, Bo.thinda, House No.20507, Cali 50 

No 11, Vikas Colony, Guru Tcg Bahadur Nagar, 

Wmd No.8, Bathinda. 

-~ - -
Children I lome, Po.tiala at Rajpura Near Mini 50 

SN retariate Rqjpura, Dis lt. Pa liala I 

5 

6 Chtldrcn Home, Gurdaspur, Govt. Kothi No.2 1-A, 50 

Gurdaspur. 
--

7 Chtldrcn Home, Dusaarna Village Dusarna, PO 50 

1( \.trali, Tehs il Kharar, District S.A. S. Nagar 

The aforesa1d mst1tulwns W1th the capac1ty of ch1ldren gtven agamsl 
their naml's " hall remain bound to follow the J u venile Jus tice (Care and Protec tion of 
Child ren ! Ac . 201 5, the J u venile Jus tice (Care and Protection of Ch ildren) Rule::;, 
20 16 and regu la tions framed by the Cen tral / Sta le Government from tim e Lo time. 

Dated, Cbandtgarh , 
3 1st Dec 20 1 H 

Raj i P . Shrivastava, lAS , 
Principal Secretary, Govt. ofPunjab 
Department of Social Security and 
Women & Child Development. 

Knds L. No . ll I 18/20 12-388(288)/(3«7696/5 Da ted , Chandigarh 01.01.2019 
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A copy is forwarded to the following for informa tion and necessary action:­
The Ch ie f Secretary to Government Punja b . 
Secre tary, Government o f India, Minis try of Women & Ch1ld 
Developmen t, New Delh i. 
Additional Chief Secretary, Govt. of Punja b , Department o f Hom e 
Affairs a nd Jus tice . 
Direclor, Socia l Security and Wome n & Child De velopment, 
Punjab. 
All Depu ty Commissioners of S ta te of Punj a b. 
Concerned Homes. 

~~-..../(] ~ 
Superintendent 

~ 




